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DETAILED PUBLIC STATEMENT INACCORDANCE WITH THE PROVISIONS OF REGULATIONS 13(d), 14(3), AND 15(2) OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF SHARES AND
TAKEOVERS) REGULATIONS, 2011, AS AMEN!
TOTHE PUBLIC SHAREHOLDERS OF

ARUNJYOTI BIO VENTURES LIMITED

A Public Limited Company incorporated under the provisions of the Companies Act, 1956
orporate Identification Number: L01400TG1986PLC062463
Registered Office: Plot No. 45, P & T Colony, Karkhana Secunderabad Telangana, India
Contact Number: +040-66684220, E-mail Address: cenpori@gmail com; Website: www.century21stin;
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(Target Company), at an offer price of £30.00/- (Rupees Thirty Only) per Equity Share, by Pabbathi Badari Narayan Murthy (Acquirer 1), Dathvik Pabbathi (Acquirer 2), and P S R Mahalakshmiprasanna (Acquirer
bursuant o and in compliance with the provisions of SEBI (SAST) Regulations.
In the Pubic Announcemert dated Tussday, August 03, 2021, the Ofer Price of €260 (Rupaas Twenty-Fve) per Equy Share Was aronously mentioned, and hance i tis regard. a reisad public announcement dated Tussdy,
July 19, 2022, was made with an offer price of ¥30.00/- m..pm Thirty) per Equity Shar
t is being issued by CapitalSquare Advisors Private Limited, the Manager to the Offer (‘Manager'), on behalf of the Acquirers in compliance with the provisions of Regulations 3 (1), and 4 read with
5, 143, ands 1602 o the SEB1 vsAsr» Recuiations (DPS). pursuant to he publi annodncement datsd Thursdsy, iy 14, 2022, , which was fled with Securites and Exchange Board o India (SEBN), the stock exchange
ch the Equity Shares of the Target Company are presently lsted, namely being, BSE Liniled (BSE') and the Target Company at is eglstered office, in compliance wit the provisions of Regulations 3(1) and 4 and other
applcable Regulations of the SEBI (SAST) Reguations. The Public Announcement was sent to SE 52 Lol ottt Tarca Camgs o e by 14 2, o e e e A L e et S
E Limited, and to the Target Company on Tuesday, July 19, 2022, in terms of Regulations 14 (1) and 14 (2) of the SEBI (SAST) Regulatio
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